| TEM NO. 46 COURT NO. 5 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petitions for Special Leave to Appeal (Civil) Nos.26341-26342/2011
(From the judgenent and order dated 06/09/2011 in WPC No. 3204/ 2009, WPC
No. 4229/ 2009 of The H GH COURT OF CHHATTI SGARH AT BI LASPUR)

VI KAS PRATAP SI NGH & ORS. Petitioner(s)
VERSUS
STATE OF CHHATI SGARH & ORS. Respondent ( s)

(Wth prayer for interimrelief)

W TH

SLP(C) NO. 27694 of 2011
(Wth appln. for permission to file rejoinder affidavit and with prayer
for interimrelief and office report)

SLP(C) NO 26349 of 2011
(Wth appln. for inpleadnent as party respondent and with prayer for
interimrelief and office report)

SLP(C) NO 7463 of 2012

(Wth appln. for c/delay in filing SLP and c/delay in refiling SLP and
exenption fromfiling OT. and with prayer or interimrelief and office
report)

CONMT. PET. (C) NO. 433 of 2011

Dat e: 18/04/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR

For Petitioner(s) M. P.P. Rao, Sr. Adv.
SLPs. 27694, 26349/ 11 M. Basava Prabhu Patil, Sr. Adv.

Ms. Praveena Gautam Adv.

M. Pusshp Gupta, Adv.

SLPs. 26341- 26342/ 11
& C. P.

M. Ravi ndra Shrivastava, Sr. Adv.
M. S.K Dubey, Sr. Adv.

M. Saneer Shrivastava, Adv.

M. Abhi nav Shrivastava, Adv.

M . Kunal Ver nmm, Adv.

.2/ -



SLP 7463/ 12

For Respondent (s)

cou

| Court Master

M. Fakhruddin, Sr. Adv.

M . Raj Kishor Choudhary, Adv.
M. Surya Kamal M shra, Adv.
M . Anshul Chandra, Adv.

Ms. Sadaf Rehnman, Adv.

M .T. Mahipal, Adv.

M. Mikul Rohatgi, Sr. Adv.
M. Atul Jha, Adv.

M. Sandeep, Adv.

M . Dharnendra Kumar Sinha, Adv.
M. C.D. Singh, Adv

M. Apoorv Kurup, Adv.

M. Sanj eeb Panigrahi, Adv.
M. Siddharth Chaudhary, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

At the request of

Shri

Mukul

Rohat gi ,

nsel, list the matter on 08. 05.2013.

[ Charanjeet Kaur ]

| Asstt.

Regi strar

| earned senior

[ Vinod Kul vi

]



